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52. Tannery & Footwear Corpn. of India Ltd.
53.  Triveni Structurals Ltd.

54. Tyre Corporation of India Ltd.

55. U.P. Drugs & Pharmaceuticals Ltd.

56.  Vignyan Industries Ltd.

57.  Weighbird India Ltd.

STATEMENT-Il

List of Non-Manufacturing/Service Sector Sick Central
PSUs as on 31.3.1995
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S.No. Name of the Company

Artificial Limbs Mfg. Corpn. of India

Assam Ashok Hotel Corpn. Ltd.

Bharat Leather Corpn. Ltd.

Birds, Jute & Exports Ltd.

Braithwaite, Burn & Jessop Construction Ltd.

Central Inland Water Transport Corpn. Ltd.

Delhi Transport Corpn.

Electronic Trade & Technology Development

Corpn. Ltd.

9. Engineering Projects (India) Ltd.

10.  Hindustan Prefab Ltd.

11.  Hindustan Shipyard Ltd.

12.  Hindustan Steel Works Constn. Ltd.

13. Hooghly Dock and Port Engineers Ltd.

14.  Hotel Corpn. of India Ltd.

15. Indian Road Construction Corpn. Ltd.

16.  Jute Corpn. of India Ltd.

17.  National Building Construction Corpn. Ltd.

18.  North Eastern Handicrafts & Handloom
Development Corpn Ltd.

19.  North Eastern Regional Agricultural Marketing
Corpn. Ltd.

20. Ranchi Ashok Bihar Hotel Corpn. Ltd.

21.  Rashtriya Pariyojna Nirman Nigam Ltd.

22. Rehabilitation Industries Corpn. Ltd.

23.  Scooters India (Intrnl.) GMBH West Germany

24.  Tea Trading Corpn. of India Ltd.

25.  Utkal Ashok Hotel Corpn. Ltd.

26.  Vayudoot
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Financial Crisis in H.E.C.

3682. DR. KRUPASINDHU BHO! : Will the Minister
of INDUSTRY be pleased to state :

(a) whether the Heavy Engineering Corporation (HEC)
Ranchi has been facing adequate financial crisis;

(b) it so, the details thereof alongwith the reasons
therefor; and

(c) the steps taken by the Union Government to help
HEC to come out of crisis?
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THE MINISTER OF INDUSTRY (SHRI MURASOLI
MARAN) : (a) and (b) Heavy Engineering Corporation Ltd.
(HEC), Ranchi has been tacing financial crisis due to its

continued losses for quite sometime.

(c) The Government is extending financial support
to the company within its budgetary constraints.

Opening of a Bank in Jallandhar

3683. SHRI DARBARA SINGH : Will the Minister of
FINANCE be pleased to state :

(a) whether the Government are aware that many
urban villages are not having any branch of nationalised
banks in Punjab particularly in Jallandhar district:

(b) it so, the reasons therefor;

(c) whether the Union Government propose to con-
duct any survey to open branches of Nationalised Banks
in urban villages in Punjab with special references to
Jallandhar district; and

(d) it so, the details thereof and the steps Govern-
ment propose to take in regard thereto?

THE -MINISTER OF FINANCE (SHRI P,
CHIDAMBARAM) : (a) and (b) Reserve Bank of India
(RB!) mas reported that as on 31.12.1995 there were 728
branches of various nationalised banks af rural centres
in Punjab, out of which 125 branches were in Jallandhar
District.

(c) and (d) As per RBI's extant branch licensing
policy, the decision for opening branches at rural
centres has to be taken by the banks themselves, subject
to the condition that (i) the centre should be in the
service area of the applicant bank and (ii) the proposal
is recommended by the Directorate of Institutional Finance
of the State Government.

Reserve Bank of India has further reported that as
on date, five rural branches and one rural branch allowed
to be opened in Jallandhar district by Oriental Bank of
Commerce and Punjab and Sind Bank respectively are
yet to be opened by them.

Private Banks

3684. SHRI SURESH PRABHU : Wilt the Minister of
FINANCE be pleased to state :

(a) the number of private banks operating in the
country, location-wise;

(b) the total capital invested by them and deposits
at their disposal at present bank-wise;

(c) the profit earned or loss suffered by these banks
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during each of the last three years, bank-wise; and

(d) the number of banks which have applied for
opening their branches and time by which a decision
.is likely to be taken thereon?

THE MINISTER OF FINANCE (SHRI P.
CHIDAMBARAM) : (a) to (c) There are at present 37
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private sector banks. The details of their Capital, Deposits
and Profits as reported by Reserve Bank of India (RBI)
are given in the attached statement.

(d) According to RBI three private sector banks have
submitted proposals for opening branches at 22 centres.
These are being processed.

STATEMENT

Details of Capital, Deposits & Profits/Losses of Private Sector Banks

(Rs. in crores)

Profit/Losses

Sl Name of the Bank Capital Deposits 1994 1995 1996
No. As on 31.3.1996
(1) (2) (3) (4) (5) (6) (7)
1. Bank of Madura Ltd.. Madras (Tamil Nadu) 11.61 1548.42 2.55 33.69 11.13
2. Bank of Rajasthan Ltd., Udaipur (Rajasthan) 17.94 2506.82 15.09 49.63 46.65
3. Bareilly Corporation Bank Ltd., Bareilly (U.P.) 5.16 257.44 . (-1.31)  (-0.52) (-2.27)
4. Benares State Bank Ltd., Varanasi (U.P.) ’ . (-13.06) (-9.95) :
5. Bharat Overseas Bank Ltd., Madras (Tamil Nadu) 5.25 684 .46 3.89 5.0 9.51
6. Catholic Syrian Bank Ltd., Trichur (Kerala) 5.40 1368.72 6.34 4.47 0.37
7. Dhanalakahmi Bank Ltd., Trichur (Kerala) 22.51 706.73 1.47 4.42 4.72
8. Federal Bank Ltd., Alwaye (Kerala) 16.87 3697.16 17.86 43.30 45.19
9. Jammu & Kashmir Bank Ltd., Srinagar (J&K) * y 12.51 15.98
10. Karnataka Bank Ltd., Mangalore (Karnataka) 13.46 1855.31 8.13 12.58 25.24
11.  Karur Vysya Bank Ltd., Karur (Tamil Nadu) 5.96 1158.80 11.22 23.05 32.24
12.  City Union Bank Ltd., Kumbakonam (Tamil Nadu) 5.40 572.04 2.20 5.82 9.54
13. Lakshmi Vilas Bank Ltd., Karur (Tamil Nadu) 11.35 913.13 4.27 18.32 10.00
14.  Lord Krishna Bank Ltd., Cochin (Kerala) * ‘ 1.90 4.14 .
15.  Nainital Bank Ltd., Nainital (U.P.) 1.00 211.24 0.27 0.46 0.64
16. Nedungadi Bank Ltd., Calicut (Kerala) 10.96 465.69 0.22 1.25 1.89
17.  Punjab Cooperative Bank Ltd., New Delhi * . (-0.67) 0.18 3.23
18. Ratnakar Bank Ltd., Kolhapur (Maharashtra) 1.50 174.47 0.85 1.06 1.22
19. Sangli Bank Ltd., Sangli (Maharashtra) 6.48 823.42 1.89 1.52 3.23
20. South Indian Bank Ltd., Thrissur (Kerala) 14.16 1723.88 10.65 14.80 4,62
21. SBI Commercial & International

Bank Ltd., Mumbai (Maharashtra) 50.80 254.53 4.74 (-36.40) 13.82
22. Tamilnadu Mercantile Bank Ltd.

Tuticorin (Tamil Nadu) * * 10.36 16.83 .
23. United Western Bank Ltd., Satara (Maharashtra) 29.89 1622.98 3.86 10.23 14.06
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Profit/Losses

SI. Name of the Bank Capital Deposits 1994 1995 1996
No. As on 31.3.1996
(1) (2) (3) (4) (5) (6) (7)
24. Vysya Bank Ltd., Bangalore (Karnataka) 9.97 4308.77 30.84 101.28 105.11
25.  Sikkim Bank Ltd., Gangtok (Sikkim) 2.99 15.41 — 0.02 0.28
26. Ganesh Bank of Kurundwad Ltd.,

Kurundwad (Maharashtra) 0.03 48 .34 0.15 0.12 0.11
27. UTI Bank Ltd., Ahmedabad (Guijarat) y . — 5.98 .
28. Indus Ind. Bank Ltd., Pune (Maharashtra) * * — 21.83 ‘
29. ICICI Banking Corporation Ltd.,

Baroda (Guijarat) 150.00 727.95 — 1.98 16.51
30. Global Trust Bank Ltd.,

Secunderabad (AP) 184.08 1324.30 — 1417 40.36
31. HDFC Bank Ltd., Mumbai (Maharashtra) 200.00 685.78 — 0.80 20.28
32. Centurian Bank Ltd., Panjim (Goa) 101.25 215.27 — 1.01 9.64
33. Bank of Punjab Ltd., Chandigarh (Punjab) 105.00 278.29 — 0.12 13.36
34. Times Bank Ltd., Faridabad (Haryana) 108.00 355.72 — 1.87 7.61
35. IDBI Bank Ltd., Indore (M.P.) 100.00 12.31 —_ 0.03 0.93
36. Development & Credit Bank Ltd.,

Mumbai (Maharashtra) 16.56 688.50 — — 21.38

37. The Bari Doab Bank Ltd.,
Hoshiarpur ( Punjab)

* Balance Sheet not received.

Modernisation of Tea Auction Centre at Guwahati

3685. DR. PRABIN CHANDRA SARMA : Will the
Minister of COMMERCE be pleased to state :

(a) whether the Government propose to modernise
the Tea Auction Centre at Guwahati to attract more
business; and

(b) if so, the details thereof and if not, the reasons
therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMERCE (SHRI BOLLA BULLI RAMAIAH) : (a) and
(b) Modernisation of the tea auction centre at Guwahati
is a gontinuing process. Auction hall of the Guwanhati
Tea Auction Centre has been modernised and fully air
conditioned in September, 1995. Also, Statistical
Department of the Auction Centre has been fully
computerised in April, 1986 to provide services to both

buyers and sellers.
Clearing of Direct Investment Proposails

3686. SHR! E. AHAMED : Will the Minister of
INDUSTRY be pleased to state :

(a) whether the Union Government has cleared 44
foreign direct investment proposals involving and invest-
ment of more than Rs. 900 crore recently;

(b) if so, the details thereof; and

(c) the names of the leading foreign companies and
areas of their investment?

THE MINISTER OF INDUSTRY (SHRI MURASOLI
MARAN) : (a) to (c) Yes, Sir. The details of such pro-
posals viz. Name and country of foreign collaborator,
equity investment involved, item of manufacture/activity
are published by the Indian Investment Centre as a



